
GOVERNMENT OF INDIA 

MINISTRY OF STATISTICS AND PROGRAMME IMPLEMENTATION 

  

LOK SABHA 

UNSTARRED QUESTION No. 2766 

TO BE ANSWERED ON 03.08.2022 

  

MPLAD FUNDS 

  

2766. SHRI V.K. SREEKANDAN: 

           

Will the Minister of STATISTICS AND PROGRAMME 

IMPLEMENTATION be pleased to state: 

  

(a)  whether the interest accrued on MP Local Area 

Development (MPLAD) funds, is to be deposited into the 

Consolidated Fund of India as per the revised rule brought out by 

the Government; 

(b) if so, the details thereof; 

(c) whether the said revised rule was in violation of the MPLADS 

and if so, the details thereof; 

(d) whether the Government did not consult the relevant 

Parliamentary Committee before taking this decision; and 

(e) if so, the facts thereof? 

  

ANSWER 

  

MINISTER OF STATE (INDEPENDENT CHARGE) OF THE MINISTRY 

OF STATISTICS AND PROGRAMME IMPLEMENTATION, MINISTER 

OF STATE (INDEPENDENT CHARGE) OF THE MINISTRY OF 

PLANNING AND MINISTER OF STATE IN THE MINISTRY OF 

CORPORATE AFFAIRS (RAO INDERJIT SINGH) 

  

(a) to (e) As per para-3(viii) of the Ministry of Finance, Department 

of Expenditure O.M.No.1(18)/PFMS/FCD/2021, dated 9th March, 

2022, the Ministries/Departments and the Central Nodal Agencies 

(CNAs) shall ensure that the interest earned from the funds 

released is mandatorily remitted to the Consolidated Fund of India 

in terms of Rule-230(8) of GFR, 2017.  Copy of 

O.M.No.1(18)/PFMS/FCD/2021, dated 9th March, 2022 is enclosed 

at Annexure-I. 



As per para-4.16 of extant MPLADS Guidelines, the interest 

accrued on the funds released under the Scheme to the District 

Authority is to be used for permissible works recommended by the 

MP concerned. 

The matter is presently under inter-ministerial consultation for 

issue of Standard Operating Procedure of the fund flow under 

MPLAD Scheme. 
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ANNEXURE-I  

[ANNEXURE FOR REPLY OF LOK SABHA USQ No. 2766 TO BE REPLIED ON 03.08.2022] 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 



 



 

















 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 


